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Paucity of ~~~ a.. In T.rtP1P 

1706. SHAI SAMAR CHQUDHURY: WI! the MInIster 
01 PETROLEUM AND NATURAL GAS be plellMd to 
state: 

(a) whether due to paucity 01 Natural Gas avahbIIIly, 
large sized gas based industrial projects cannot come up 
in Tripura; 

(b) il so, whether the Govemment II'IhInd to intensify 
exploration work in the State; and 

(c) il so, the details thereol? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS AND MINISTER OF 
STATE IN THE MINISTRY OF PARLIAMENTARY 
AFFAIRS (SHRI SANTOSH KUMAR GANGWAR): (a) 
Tripura has gas production potential of 2.02 Million 
Standard Cubic Metres per day (MMSCMO) from 
established projects. Of this, allocation of 1.8 MMSCMO 
has been made to various consumers. Against this 
allocation, contracted quantity is 1.2 MMSCMD, and off-
take vanes Irom 0.8 to 0.95 MMSCMO only. 

(b) and (c) Yes, Sir. ONGC has programmed to 
acquire 1010 Ground Line Kilometers (GLK) of '20' 
seismic data and to drill 2 exploratory wells during IX 
Plan in Tripura Sector of Assam-Arakan Fold Belt. Further, 
a block AA-ONI3, covering an area of 2988 sq. km., 
comprising parts of Central and Eastem Tripura has been 
awarded to M/s. Okland Intemational LOC of USA for 
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Purchase Commltt... for Unanl MedIci ... 

1707. StiRI AMAR ROV PRAOHAN: win the Minister 
of HEALTH A1Jln!'AMI[V"WELFXRf: be pleased to illite: 

(a) the procedure/criteria adopted to con8lltute the 
various Purchase Committees for CGHS Unanl MedIcInes 
during the last three years; 

(b) whether frequent changes are made In the 
procedure/criteria for the constitution of such commllt ... ; 

and 

(c) if so, the details thereof and the IIIB8OI18 therefor? 

THE MINISTER OF STATE OF THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRI OALIT 
EZHILMALAI): (a) to (c) The purchase ~ CommIIIee 
is normally constituted for a period of 2 years with the 

approval of Competent Authority, At preaent, the 
commIIIe conslsIa of the following members: 

1. AddI. Olr. (HQ) Chairman 

2. Adel. Olr., MSD Member 

3. Dy. Advisor (Unanl) PAC. Member 

4. Sr, Med. OffIcer IIc Memb8r Secretary 
CGHS Unani Mad. Store Depot 

5. Sr. Mad. Officer (Unani) Technical Member 

6. Sr. Med. OffIcer (Unani) Technical Member 

1108, ~t'.~.,!",ATISH.EELA GAUTAM: WHlthe MinIeI8r 
of COMMUNICATIONS be pleased to state: 

ia) whether Mahanagar Telephone Nigam limited 
have Introduced a 'Cyber Ohabaa Scheme'; and 

(b) II 50, the details and IfIe propoled locallons 
thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS (SHRI KABINORA PURKAYASTHA): 
(a) and (b) MTNl has announced the Cyber Dhebaa 
Scheme to provide Internet, ISO/STD/PCO, Video 
Conferencing, Fa. and various other Value Added 
Services at strategic locations In Deihl & Mumbai for the 
benefit of pubHc. No Cyber Ohaba. has been opened as 
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TelephOU.) out of order baeed on 8oI8r .,...,.. 
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1709: SIjf!LSUt:IUL-~WiI& the Minister of 
COMMUNICATIONS be pIHeed to state: 

(a) whether the telephones baed on solar system 
are not working in Bankura and Bardhman districts 
specially Bar8aI, Nllyananct.pur (Both Gangajalghall P.S.), 
Bangora, MeJia and Rarnchandrapur (Mella P.S.) In West 
Bengal: 

(b) II so, the reaaone ltIerefor, and 

(C) the stepa taIcen(propoeed to be taken by the 
aovemment In this regard? 


